BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE AT

CHENNAI
APPLICATION No. 32 OF 2022

BETWEEN

M/s. FOMRA HOUSING AND INFRASTRUCTUE
PVT LTD. Rep by its Managing Director Mr. Sharad
Fomra, No.18, AA Block, 3 Street,

Anna Nagar, Chennai 600 040. Complainant
AND
1. The Chairman, Tamil Nadu Pollution Control
Board, Guindy, Chennai
and 2 others Respondents

TYPED SET FILED BY THE 3RD RESPONDENT

S. Date Description Page No.

No.

1 | 19/08/2013 | Fire Service License from the Divisional Officer, 1
Fire & Rescue Services, Chennai Suburban
Division

2 |21/08/2014 | NOC from Department of Public Health and 2
Preventive Medicine, Thiruvallur

3 September | Report from Tahsildar to DRO conveying No 3-6

2014 Objection for grant of license

4 [12/02/2016 | License from Vanagaram Panchayat 7-8

5 | 16/03/2016 | Report from RDO to DRO, Thiruvallur conveying 9-12
No Objection for grant of license

6 | 04/05/2016 | NOC from Commissioner of Police, Greater 13-18
Chennai Police along with annexure

7 |22/03/2023 | ISO Certification for Trade of Acids and 19
Chemicals for Industrial Use

8 | 16/02/2017 | Proceedings of the District Magistrate and 20-25
District Collector, granting License

9 2010 Schedule of License Fee of Chennai Corporation 26-34

10 2010 Ec- Sale deed document no.7815 of 2010 in 35-36
favour of M/s. Fomra Housing & Infrastructure
Pvt Ltd

il Project completed status from TNRERA 37

Dated at Chennai on this the 25t day of September 2023.
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EL FOR 3RD RESPONDENT
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FIRE SERVICE LICENCE

(Under Section 13 of the Tamil Nadu Fire Service Act 1985 and with
Tamil Nadu Fire Service Rules 1990 Appendix I11)

R.C.No. 8830 /B1/2013
LICENCE NO : /728 12013 DATE :\7 . 08.2013
Licence is hereby granted under section 13 of the Tamil Nadu Fire Service Act
1985 for Selling / Storing / Processing / Pressing / Transporting of Fire Works / Crackers /
Petroleum Items / LPG Gas Cylinder / Explosive / Other / items .EESA.LE.. SoDown
For. . ACTDS . AND...CHENICALS oo
(mention whichever is applicable) within the lurisdiction of Ambattur Municipality /
Panchavat / Corporation at the premises No:..J/I..,...C.HE.TT."J.‘I).‘?"}.R........
AGARAT... 8A) AT ... CHETTIYAR. . AGARAT.,. .
ACHENNAT o
Taluk / Town CHENNAY ~#00095 District : Thiruvallur. Subject (o the condition
noted thereon and such other conditions as may be prescribed.

The above premises inspected by Assistant Divisional Officer, Chennai Suburban Division
Mr.V.Elumalai on. |4 /08 /2013. The Fire Fighting Equipments were found to be in position

and so I recommend the issue of Licence ...... / ............

CONDITIONS:

As per TamilNadu Fire Service Act 1985 Section 13 of Chapter IT and appendix V of this Act.

1. This Licence is valid for ONE YEAR from the date of issue.

2. Regular Licence has to be obtained from the competent authority.

3. Fire & Life Safety Systems / arrangements have to be provided in accordance with the
requirements of NBC Part IV Fire & Life Safety 2005,

4. All the Fire Safety Equipments / Systems provided in the premises should be given
periodical care and maintenance.

5. If here is any deviation from the Govt. Rule .afld Act the Licence issued will stand
Cancelled, s

6. Fire Fighting trained gpfapSeerrrm
the equipments / Syst o '

(Office seal with da

o ¥
DIVISIONAL OFFICER
FIRE & RESCUE SERY CES
CHENNAI SUBURBAND VISION,
fHENNAI - 600058 |
TO. C b
FrirerFme Mis. QEE... ERT AAR.. CHeEMICcALS
NO- L/ CHETTIAR. AGARAM SALAT )

CHETTIAR. BRARAN . ...
CHENNAT. —.600.095 - \/\
l':
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DEPARTMENT OF PUBLIC HEALT
NO OBJECTIO?

From

Dr. JPRBHAKARAN, MBBS.,DPH., DIH
Deputy Director of Health Services,
Thiruvallur.

Thiruvallur District - Chettiyaragaram Villag

liage /4, Chettiyaragaram
Road, Chettiyaragaram, Vanagaram, Ambattu

orage and sales

of Poisonous Chemicals & Acids by M/s. Gee Emm’ Aar Chemical
Chettiyaragaram Village, Thiruvallur Dist- “No Objection Certificate”
issued- Reg.

Ref: 1.R.No. 11808/2014/V1. Dated 22.07. 2014 of the District Revenue Officer,
Thiruvallur., ‘

2.Inspection Report of the Block Health Supervisor, Gout.Primary Health
Centre, Porur, Dated 31.07.2014

e

As per the reference to the above letter citied and based on the inspection report of
the Block Health Supervisor, Gout Primary Health Centre, Porur, the ‘NO OBJECTION
CERTIFICATE’ from the Public Health point of view is hereby issued for the Storage and sales of
Hydrochloric Acid, Sulphuric Acid, Nitric Acid, Sodium Hydroxide & Hydrofluoric Acid in the site
situated at No. No.1/4, Chettiyaragaram Road, Chettiyaragaram, Vanagaram, Ambattur,
Chennai-600 095. Ambathur Taluk and Thiruvallur District by M/s. Gee Emm Aar Chemical
subject to the following conditions.

' -ONDITIONS:

1) Sufficient fire Pre- cautionary measures should be provided in the site,
2) First Aid Box should be kept ready to meet any contingencies in Loading & Storage Premises .
3) Necessary sanitation arrangements should be provided.

T e

Deputy Director of ﬁealth Services,
Copy To Thiruvallur

M/s. Gee Emm Aar Chemical 4
No.1/4, Chettiyaragaram Road, Chettiyaragaram, Vanagaram, Ambattur, Chennai-600 095
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From To

Mr. Ma. Ashokan, B.A., District Revenue Officer
Tahsildar Thiruvallur
Maduravayal

Na.ka.2272/2014 /A1 dated 04/09/2014
Sir,

Sub: Licence of sale -Tiruvallur District- Maduravayal Circle —
Vankaram Village to Mr. Gee Emm Aar Chemical- regarding a
report request for license to sell poisonous acid

Ref: 1. Tamilnadu Gazette issue No.641 dated 21/03/2014
2. Petition of Gee Emm Aar Chemical Co. dated 25/06/2014

3. Letter from District Revenue Officer, Thiruvallur
No.K.11808/2014/V1 dated 22/07/2014

4. Report of Revenue Inspector Report, Maduravoyal, UMU
No.582/2014 dated 03/09/2014
Inspection report regarding the report of Mr. G. Muthurathanam son of Mr.
M. Ganapathidevar, M/s. Gee Emm Aar Chemical Company operating at No.1/4,
P.H. Road, Vanakaram Village, 71, maduravayal Circle, Thiruvallur District, for

sale of toxic acid.

M/s. Gee Emm Aar Chemical company is located at No.1/4, P.11.Road, 71
Vanagaram Village, Chennai — 95, 71, Petitioner Mr. G. Muthurathanam SON OF
Mr. M. Ganapathidevar is operating the M/s. Gee Emm Aar Chemical , rented

premises at No.1/1, Chettiar Agaram Main Road, Vanagaram, for the last 3 years.

The extent on which the company is operating is situated the said Chettiar
Agaram Village of Vanakaram belonged to Mr. Amarnath son of Mr. Pachaiyappan
resided the petitioner. He has also submitted a copy of the lease agreement and

attached a copy of the electrical connection.



The Petitioner has stated in his affidavit that he is procuring 1. Hydrochloric acid
42 MT , 2. Sulfuric acid, 3 Nitric acid, 4. Sodium hydroxide acid (NAOH), 5.
Hydrofluric acid in plastic drums from larger companies, store it and distribute to
small companies. 6 people are working in this company. Attendance register is
maintained for them. For their safety they are provided with gloves, shoes mask
etc, and among them no person below 18 years of age is employed near this type of
acid storage drums. No flammable materials, sales tax and income tax are being
paid by this company, The petitioner has stated in his testimony that no license
has been obtained before this and as per the instructions of the court, a notice has
been affixed and the above mentioned poisonous acid is being sold only to persons
who have proper proof of use under the provisions of the government law.
Therefore, I humble request that the said Mr. Gee Emm Aar Chemical company

may be granted license to sell toxic acid.

Yours truly

Tahsildar
Maduravayal

Copy

Reference is made to
Revenue Divisional officer,
Ambathur for Information
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VANAGARAM PANCHAYAT

Villivakkam Panchayat Union
Thiruvallur District

License for Industries and Factories

No. 0034 Date: 12/2/2016
Licensee Mr. G. Muthurathnam
Address 1/4, PH Road, Vanagaram, Chennai -95

Place of trade or

1/4, PH Road, Vanagaram, Chennai -95

Secretary

Business

What it is for/For “ G.M.R. Chemicals”

Purpose

Duration/Period 2016-17

Panchayat Chairman and Executive Officer

Vanakaram panchayat
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From To

Mr. V. Veerappan, B.Sc. M.A,, District Revenue Officer
Revenue Divisional Officer, Thiruvallur
Ambathur

Na.ka.656/2016/A1 dated 16/03/2016

Sir,

Sub: Licence of sale-Tiruvallur District- Maduravayal Circle -
No.71, Vankaram Village D/S. In connection with the
submission of a report on the request for license to sell toxic
acid to Mr. Gee Emm Aar Chemical company.

Ref: District collector Maduravaya, Na.ka.2272/2014/A1 dated
04/09/2014

The Tahsilar, Maduravayal, has filed his report cited of ref above, on the
application for licence. Thiruvallur District, Maduravayal circle No.71, Vanakaram
Village, No.1/4, P.H. Road, Tiruvallur, has investigated and submitted his report
Mr. G. Muthurathanam son of Mr. Ganapathidevar owner of M/s. Gee Emm Aar
Chemical company, requesting to sell toxic acid. Accordingly, I have conducted a
filed inspection and investigation on 08.03.2016 and hereby submit my report as

follows.

2. M/s. Gee Emm Aar Chemical, operating at No.1/4, P.H. Road, No.71,
Vanakaram Village, Chennai — 95. The Petitioner Mr. G. Muthurathanam Mr. M.
Ganapathidevar at No.1/1, Chettiar Agaram Main Road, Vanagaram Mr. Gee Emm
Aar Chemical. The company has been operating in rented premises for the last 3

years.

3. He has also submitted a copy of the lease agreement from Mr. Amarnath
s/o Pachaiyappan at the said Chettiar Akaram Village where the said company is

located and has attached a copy of the electricity connection.
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4. The petitioner has also stated in the affidavit that the said company is
storing 42MT of Hydrocholoric acid, Sulfuric acid, Nitric sodium Hydroxide acid,
Hydro Fluoric acid in plastic drums from a big company and selling to small

companies.

5. That the persons are working in the said establishment and their
attendance record. 5 people are working in this company. Attendance register is
maintained for them. For their safety they are provided with gloves, shoes, mask
etc, and among them no person below 18 years of age is employed. He is paying
sales tax and income tax in relation to this company. The petitioner has not
obtained any license in this regard before, the petitioner has given a statement on
the basis of investigation that a notification notice has been affixed as per the
instructions of the supreme court and that the above toxic acid is being sold only to
persons having proper documentary evidence as per the provisions of the
Government Act. Fire fighting equipment is available. Licence/NOC , Health

Department, Trade Union for corporation and Property Tax certificate.

Therefore the said M/s. Gee Emm Aar Chemical may be issued license to

sell toxic acid.

Yours truly

Revenue Divisional Officer,
Ambathur
16/3/2015
Encl: As above
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Rec.No.E4(1)/173/20385/2016 Greater Chennai Police Office,
NOC No.01/2016 Vepery, Chennai -7. ~

Dated: 04.05.2016
NO OBJECTION CERTIFICATE-ISSUED

Sub: Greater Chennai Police - No Objection Certificate for issue of
Poison Licence to M/s. Gee Emm Aar Chemicals, No.1/4, P.H.
Road, Vanagaram, Road, Chennai-95 - Issued.

Ref: Letter No.11808/2014/M3. dated 18.02.2016 of the District
Collector, Thiruvallur District.

A A A

No Objection Certificate from Police point of view is issued in connection with
granting of Poison Licence to Thiru Muthurathinam, the proprietor of M/s. Gee Emm Aar
“ Chemicals, No.1/4, P.H. Road, Vanagaram, Chennai-95 for storage and sales of Acid and
. Chemicals at No.1/1, Chetiyar Agaram Road, Vanagram, Chennai-95 by the said
proprietor subject to the condition that the conditions/guidelines given by the Fire and
Rescue Services Department and Department of Public Health and Preventive Medicine
should be adhered to without any deviation.

Sd/- Ashutosh Shukla,

Commissioner of Police,
Greater Chennai Police.

To

The District Collector,
Thiruvallur District,
Thiruvallur.

. Copy to: Thiru Muthurathinam, the proprietor,

M/s. Gee Emm Aar Chemicals, No.1/4, P.H. Road, Vanagaram,
Chennai-95. ' '

Copy to: The Joint Commissioner of Police, West Zone, Greater Chennai Police.
Copy to: The Deputy Commissioner of Police, Ambattur District, Greater Chennai Polige.

//tec.fb.o.//
Dep ommissioney o
dministr n);”
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POLICE DEPARTMENT

From To
Mr. Santhosh Kumar, I.P.S Commissioner of Police,
Joint Commissioner of Police Chennai city,
West Zone, Ambathur, Veppery, Chennai -7.
Chennai - 58

Na.Ka.No./472/7410/Licence/M.M/2016 Date: 04/2016

Sir,

Sub: Greater Chennai - West Zone — New toxic licence —Poisons Act
and Rules 1919-Tiruvallur District District Ambathur Taluk
M/s. GMR Chemical owner Mr. G. Muthurathnam License-
Requested — Regarding submission of report

Ref: 1. Application of GMR chemical company
2. Tiruvallur District Collector’s office No.11808/2014/M3
dated 18/02/2016

3. Chennai Metropolitan Police Office Memorandum
No.E4/173/20385/16: 24.03.2016

KXKXXKKAK AR ddd

Their attention is drawn to the letter cited above.

2. Petitioner Thiruvallur GMR Chemicals company application seeking new
toxic substance license has been investigated as per Tamil Nadu Gazette
Publication No.641, dated 21.03.2014 is investigated and the following report is

submitted.

3. Petitioner Mr. G. Muthurathnam son of Mr. Ganapathidevar, having office
at No.1/4, P.H. Road, Vanakaram, Chennai, godown at No.1/1, Chettiar Akaram,
Vanakaram, Chennai -95. In the name of M/s. Gee Emm Arr Chemical Company,
for storage of a toxic acid on the premises leased from Amarnath for the last 4
years. Further the petitioner has obtained NOC from  the Public Health
Department, Fire Department. Tahsildar. Further there is no complaint in the
police station against the said M/s. Gee Emm Arr Chemical and the petitioner.
Therefore, it is recommended that there is no objection on behalf of the Police

Department grant of new license to sell poison acid to Gee Emm Aar Chemical

15
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Company as per the provisions of the Poisons Act at the place mentioned in the

said petitioner’s petition.

Yours truly

Joint Commissioner of Police
West Zone, Chennai -58

Copy : District Collector, Tiruvallur District, Tiruvallur
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Qmb. 1/1. Qeligury 9syb Comp, sutemrasgd, QFsismss - 95 61681 66V & g5 &ls0>
SiWH GleTerg).  Comuilg DLsHHe Qelyury sy HnwHms CFihs
SIOTBIS RN BresE UBLEIS@SHG T QUGS Gl e,
Comuly QL& Hso LEASTIT BFSH oiblsvld GEﬁ)usmm QFuw Qurg SsTSny Hl6mm,
Swewemy Sieow, TSN < ECWTy  HemLdevsuT &ns&rgj SULPEIEEN ST 61T 63T
Gopuy Gee Emm AAR Chemical siQuaf Bab OO WeNSTTT Bgb
Q&&EToUD  Hlewowigs Hsd THienn (& Diyass T SIblevemev  eTeGou  Clouig.
OIS wepishled & DN (hater @_gHsd Gee Emm AAR Chemical s1bGluss,
BFaU QuUImeT &L L NSls6MasiLilg BEFS oyblevih 6US S NPusmeT QFuiuw o Mioh
SULPEIS 1 CEFLEDET @eD6mov 6TaiLISm & OsNNSD FH185 ClasmaitaTiiLhSlm &,

SBT6U6D 2B UI6UT 6T
T4 wgIaTWed STeusd Blensowid.
01.04.2016
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T4 MADURAVAYAL POLICE STATION

Respectfully submitted.
Sir,
Sub: Chennai Metropolitan Police GMR Chemical — has applied for
license to sell new poisonous acid regarding submission of

inquiry report

Ref: Na.Ka.No.License/may/472/7410/2016 dated 31/03/2016
C.No.1/Inspector T4 G.N/License/2016

With regard to the application of M/s. Gee Emm Aar Chemical Company, having
office at No.1/4, P.H. Road, Vanakaram, Chennai -95. The petitioner Mr.
Muthurathnam son of Mr. Ganapathidevar, at 1/1, Chettiar Akaram, Vanakaram,
Chennai, has applied for a license to set up a toxic acid storage and supply toxic
acid.

The Gee Emm Arr Chemical godown of the petitioner is situated at No.1/1,
Chettiar Akaram, Vanakaram, Chennai, has entered into a lease agreement for the
said place with Amarnath of Chettiar Akaram Village for four years. The Public
Health Department, Fire Department and Tahsildar have given no objection to the
petitioner selling poisonous acid and the said place. There is no negative reference
in this police station against the said M/s. Gee Emm Arr Chemical Company and
the petitioner, therefore it is informed that there is no objection to grant license to
M/s. Gee Emm Arr Chemical Company to sell poisonous acid as per the provisions
of the Poisonous Substances Act at the place mentioned by the petitioner in the

petition.

4 Maduravayal Police Station

01.04.2016



OF REGISTRATION

This is to Certify that the Management System of

GEE EMM AAR CHEMICAL

OFFICE: NO. 1/4, P.H.ROAD, VANAGARAM, CHENNAI - 600095, TAMIL NADU, INDIA.

GODOWN: NO. 1/1, CHETTIARAGARAM MAIN ROAD, CHETTIARAGARAM,
VANAGARAM, CHENNAI - 600095, TAMILNADU, INDIA.

has been found to conform to the Quality Management System standard:

ISO 9001:2015

This certificate is valid for the following scope of operations:

TRADING OF ACIDS AND CHEMICALS FOR INDUSTRIAL USE

Certificate No.: 091108654

Date of initial registration  Date of this Certificate ~ Surv. audit on or before/ Certificate expiry  Recertification Due

22 March 2023 22 March 2023 21 March 2024 21 March 2026

Accreditation This Certificate remains valid subject to satisfactory surveillance audits.

_p".'shy.r
Accredited
QMS Certification
CAB #011201

Director

For verification and updated information concer ning the present certificate visit to www.iclcert.com

ICL/FM-001/REV06
This certificate is property of Integral Certification (P) Ltd. and shall be returned immediately when demanded.

Integral Certification (P) Ltd.
301, U-60 (3rd Floor), Shakar Pur, Laxmi Nagar, Delhi-110092

E-mail: info@iclcert.com Website
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PROCEEDINGS OF THE DISTRICT MAGISTRATE AND DISTRICT COLLECTOR,
TIRUVALLUR DISTRICT ;

PRESENT : Tt E.SUNDARAVALY | LAS,
R.Dis.11808/2014/M3 o Dated:16.02.2017.

Sub : Poison Act and Rules Tiruvallur District — Madhuravoya
Taluk- M/s. Gee Emm Aar Chemica] — Applied for the

Ref: 1. Application from M/s.Gee Emm Aar Chemical, No. 1/4,

Department, Chennaj city central District, Kilpauk, -
~Chennai-10 Licence No.7630/B1/201 6 Dt.11.08.16.
A. Deputy Director of Health Services, Tiryvallyr letter
P 'D.Dis.No.3977/E2/2014 Dated.21.08.2014.
/ Commissioner of Police, Greater Chennai Police letter
_ RC.NO.E4(I Y/ 173/203 85/2016 Dt.04.05.2016.
0. Tahsildar, Madhuravoyal letter ReNo0.2272/2014/41
' Dt.03.12.2014. ' :
« A. Revenue Divisional Officer, Ambattur letter
Re.No.656/201 6/A1 Dt.16.03.20 16.

Rule 2014 for possession and sale of following poisons at M/s.Gee Emm Aar Chemical,
No.1/1, Chettiyar agaram Road, Vanagaram, Chennai-95

F\ Product Description @

1 | Acetic Acid ond 25% concentration b ’ weight)

2 | Acetic Anhydride
(3 ] Sulphuric acid (beyond 5% concentration by weight)
| 4| Hydrochloci acid (beyond 5% concentration by weight)
S | Phosphoric acid
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Hydrofluoric acid

Formic Acid (beyond 10% concentr hy

Hydrochloric acid (except substanccs ess than % weight

mwglghtofHCLacld) i

9 | Nitric Acid (except substances

1 weight of Nitric acid)
10 | Oxalic Acid

11 Potassmm Hydroxxde (except subsmne

oolwalan].

12" [ Sodium Hydroxide (except. substancs ess than 2% weight
in weight of HCL acid) . ;
13 | Hydrogen peroxide (beyond 50% co Ci y wgght)

14 | Formaldehyde (beyond 25% con
15 | Sodium Hypochlonde sofutlon (bej"o_nd concentranon by weight)

 The licence is graxned obiect 1 e provisions. of the Poisons Act 1919 and o
Tamilnadu Poisons (Regu]aﬁon of Possession and Salc) Rules 2014 and also sub]ect to the
conditions of the licence (Condruon Enclosed). '

The licence is valid fora period of five years fromthe date ofissue. 3 g ;‘;} '
ét ;f‘}-.'" \ T’i’a
"r’*{i B ;f ; ey ; g e
Ao i
- DISTRICT MAGIS’I'RALFEAND
g‘ - DISTRICT CO:[J_.ECTOR1
Z»* . TRUVALLUR. L
- To : : ' i i 2 ' :
Mo.1/4, PH Road Pt : v
Chcnnai-95. | | '

- Copy to Commissioner of Pohce Chennai.
- Copy to Revenue Divisional Officer, Ambattur
Copy to Tahsildar, Madhu:avoya] -
~ Copy to SF. _




10.

CONDIT.IO_NS

Possession and Sale) Rules, 2014, a ﬁ(#‘*’?_fl‘céfigiantedﬁ or renewed on any day shall
Temain in force for a period of five years, " - _



- 11. Al poisons kept for sale by any licencee

id rules, except those keptbya
compounding in compliance
itioner, shall be kept in a box, =

‘be placed other than poisons

the said Rules and each poison
building in a separat te closed
with the word “POISON™ in red

€S containing Scparate poisons,

pilding and every such receptacle shall

son i  English and in Tamil and the
dxfm & 2 :

. number and date of the entry in th register of sales i F

ntends o sell or possess for sale any poison for medicinal use he shall
urst obtain the Ilceﬂceasrequuedim‘!icr section 18 of the Drugs and&smctlcsAct
1940,(Cenu-alActm £1940). - Bl L

14.1f the licence intends

-+ Explanation : - “Apowonformedwmaluse”mwnsadmgasdeﬁnedm Section 3,0f
 the Drugs and Cosmetics _A!;f,f_ll-%.Ogﬁ_Gent_l{a}i-iﬁts_t--rf'df'l‘-.%()). o

]{ ';; o ¥ : W} },y
; r' e f \3__‘;.
3P

GISTRATE AND
COLL
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- Licence No.

Name of Licencee

Address of the shop

Licence for Possession and Sale of Poisons
: 3/2016

: WS.Gee__.Emm Aar Chemical,
No.1/4, P.H.Road,
Vanagaram, Chennai-95

: No.1/1, Chettiyar agaranm Road,
Vanagaram, Chennai-95

M/s.Gee Emm Aar Chemical, No.1/1, Chettiyar agaram Road, Vanagaram,
Chennai-95 in Tiruvallur District is hereby licenced fo prossess for sale by retail and to sell
by retail the following poison, namely:-

- Product Description
1 | Acetic Acid (beyond 25% concentration by weight)
2 | Acetic Anhydride -
3 | Sulphuric acid (beyond 5% concentration by weight)
4 | Hydrochloci acid (beyond 5% concentration by weight)
5 | Phosphoric acid _
6 | Hydrofluoric acid
7 Formic Acid (beyond 10% concentration by weight)
8 | Hydrochloric acid (except substances containing less than 5% weight
in weight of HCL acid)
9 | Nitric Acid (except substances containing less than 5% weight in
weight of Nitric acid)
10 | Oxalic Acid _ _
11 | Potassium Hydrox:de(except substances containing less thag 2%
weight in weight of Otasmmeydromde) _
12 Sodium'Hydroxi@g}_(é}_féép:t;éub'stances'Confaining less than 2% weight | . .
|| in weight of HCLacid) S,
14 | Formaldehyde (beyo centy b
15 | Sodium Hypochloride solution (beyond 5% concentration by weight)




' j & Ei{r‘
ICT COLLECTOR,. -
Wivapbe . O
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Q&siTener LOTHSTTL &,
2 flowd 19fley(FHemsuenLoufl L)

LomLoeTm Siiomer 6Tenor.344/08 Lommin 345/08, mmer.30.7.20086aTLg LOMMID TS
@auilui® stesor.2 VI (1) 28/2009, mmeir. 14.1.2009, wettm Siitomsrid eretor.153/2010, mreir.29.4.2010,
LoesTm Siitomeor eTevor. 544/2010, mmsit. 30.12.2010 sorLie GlFsoTemen LOMBSTTL & 6TEV6MEVS GHL LI L
uGSsafly @urig eslls HineeEn/Qsmilh &L hsEnsE wrmliumngs HifemonuL
Qaiigiemer LS 2 flwd sSlLewnd uppu elleumd wHmd 2 fod SLLewnd 6IH0SSHS
s@SlyemLw suenfles Bnaeno/Csmflh & L riseaflsar s.(higs Ullpuws) 2 fling s L eursgIL 6T
g lglll efleunid &6 GarhiSsLT (HeTers).

SCHEDULE-
MICRO COTTAGE INDUSTRIES

W
=
z
©

Trade Name Licence Fees

Plastic works

Tailoring Machine

Laundry (By Power)

Printing on Polythene bags

Mfg. of Switches

Papers Products

Battery Charging

Water Pumps

©|X N0 A WIN =

Stone cutting

10. Automobile works

11. Spinning works

12. Oil Mill

13. Air Conditioning

14, Retreading Tyre

15. Drilling & Grinding Up to 1000 sq.ft.Rs.2000/-

Above 1000 Sq.ft.

16. Saw Mill Rs.5000/-

17. Engraving Metal

18. Silver work or Refinery
19. Casting work

20. Aluminium works

21. Tinkering works

22. FCS Mill

23. Engineering works

24. Lathe work

25. Air compressor

26. Printing press

27. Electro plating

28. Grinding Chillies

29. Stainless Steel Polishing

30. Stainless Steel works




31. Dyeing works

32. Rice Cleaning

33. Cleaning Cotton

34. Fabrication & Art Work

35. Fridge Repair

36 Photo Studio

37 Furniture Storing and Selling

38 Leather goods accessories

39 Body building Centre (Gym)

40 Mfg.of wirenetting

M Mfg. of Corrugated box

42 Leather goods shop

43 Plywood and Sunmica storing and selling

44 Glass storing and selling

45 Rexin storing & selling

46 Shamiana and Vessel rent shop

47 Vinyl Board shop

48 Spray painting and Water Service

49 Arc. Welding

50 Wet Flour Grinding

51 Mineral Water

52 Textile Shop

53 Jewellery

54 Browsing Centre

55 Two Wheeler Show Room

56 Chappal Shop

57 Mobile Shop (Sales & Service)

58 Pawn Broker

59 Hardware Shop

60 Bicycle Sales & Spare parts sales

> Ef;;;ogs df‘;ﬁg; retail Upto 500 Sq.ft.Rs.500/-
. From 501 Sq.ft. to 1000 sq.ft.

63 Domestlc Vessels Sales Rs.750/-

—~ S;‘;?;lessshggel and Brass) Above 1000 sq.ft. Rs.5000/-

65 Electrical Motors sales

66 Automobile spare parts sales

67 Sports goods sales

68 Watch spare parts (Whole sales)

69 TV/DVD player/Audio system sales

70 Invitation card/Greeting card sales

n Medical Shop

72 Powder Coating

27
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73 Watches, Wall Clocks Sales & Service

74 Country Medicine, Cosmetics and Herbal
Products

75 Wooden Design Sales

76 Crockery Shop

77 Umbrella Shop

78 Electrical Shop

79 Helmet Shop

80 Plastic materials sales

81 Interior decorating goods sales

82 Petrol Bunk with Service station b T

Service station- Rs.3000/-




INDUSTRIES MANUFACTURING AND DEALING WITH COMMERCIAL ITEM

SCHEDULE-II

Trade

Licence Fee

Chemical selling retail

Consumer gas storing & selling

Leather Storing & selling

Storing of Timber

Storing of Tobacco

Mfg. of Export garments(More than 10 Machines)

Mfg. of Cement Articles (using Motor)

Mfg. of Containers

© XN R WIN=

Mfg.Clips

.| Mfg.of Leather goods

.| Mfg. of Bearings

Mfg.of Wooden Toys

Mfg. of Mosaic Tiles

.| Mfg. of PVC Pipes

Mfg. of Press components

.| Mfg. of Polythene bags & sheets

.| Mfg. of paints

Mfg. of Adhesive

.| Mfg. of Soap

.| Mfg. of Furniture

.| Mfg. of Cables

.| Mfg. of Radio parts

.| Mfg. of Thread

Mfg. of Printing Ink

.| Mfg. of Domestic appliances

.| Mfg. of Tarpaulin

.| Mfg. of Electrical Goods

.| Mfg. of Card board Box

.| Mfg. of Carbon

Mfg. of Surgical equipments

.| Mfg. of TV parts

.| Mfg. of Metal components

Mfg. of Cycle parts

Mfg. of Automobile parts

.| Mfg. of Pesticides

Marble Cutting

Three & Four Wheelers Sales

.| Tiles, M arbles and Granite Storing & Selling

Selling of Sand, Bricks, Blue Metal and Cement

.| Tyre Shop

Rs.5000/-

29



SCHEDULE-III

SHOP DEALING WITH COMMERCIAL PRODUCTS (SMALL SCALE)

%
z
o

Trade Licence Fee

Storing of Paints

Storing of Beedies

Storing of Jaggery

Storing of Cigarette

Storing of Human Hair

Storing of of Lime

Storing of Cattle Feed

Mfg. of Perfumes

OO0 NO |01 WIN= ¢

Mfg. of Wax Products

10. Mfg. of camphor Rs.500/-

11. Mfg. of Agarbathi

12. Mfg. Packaging Products

13. Frying of Peas

14. Storing of Peas

15. Books, Note Books & Stationery
Shop

16. Fancy Stores

17. Audio, Video C.D. Sales

18. Cotton Bed / Pillows
Manufacturing & Sales

19. Plastics / Paper cups & Plate Sales

20. Stove Mfg. & Gas Stove

21. Sewing material sales




SCHEDULE-IV

SHOP DEALING WITH FOOD ARTICLES

S.No. Trade Licence Fee
1. | Coffee Roasting & Grinding
2. | Mfg. of Appalam
3. | Mfg. of Pickles
4. | Husking by Machinery grain
5. | Mfg. of Syrup
6. | Mfg. Food Products Upto 1000 sq.ft.Rs.500/-
7. | Mfg. of Popcorn & Chips Above 1000Sq.ft.Rs.1500/-
8. | Aecrated water
9. | Storing of Dairy products
10.| Storing of Wheat
11.| Storing of Dry fish
12.| Mfg. of Vermicelli
13.| Coconut Shop
14.| Fruit Stall
15.| Packing of Food products storing & selling
16.| Vegetable & Fruit Sales

31
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SCHEDULE-V

TRADES DEALING WITH FOOD AND DAILY ESSENTIALS

S1.No. Trade Licence fee
1. Provision Store
(with Edible Oil,Confectionery,Biscuit,
Milk and Cool Drinks)
2. Upto 500 sq.ft. Rs.500/-
S.M. Stall From 501 sq.ft. to 1000 sq.ft. Rs.750/-
Above 1000 sq.ft. Rs.3000/-
3. Bakery
4. Tea Stall Upto 500 sq.ft. Rs.1000/-
(With Article Made of Flour,Biscuit and Above 500 sq.ft. Rs.2000/-
Packet Meat)
Chicken, Mutton, Beef and Fish Stalls (Sea
Foods)
5. Eating House/Fast Food/Canteen/ Upto 1000 Sq.Ft. Rs.2500/-
Tea & Tiffin/Restaurant/Military Above 1000 Sq.Ft. Rs.10,000/-
Hotel/Departmental Stores




SCHEDULE — VI

GENERAL
S1.No. Trade Licence Fee
1. Carpentry
2. Guilt Shop
3. Wood Cutting
4. Lubricating Oil
5. Buffing works
6. Beating & Hammering
7. Cycle Stand Rs.500/-
8. Aquarium
9 Vulcanising Shop
10 Paper mart
11 Xerox shop & DTP Centre
12 Sticker Shop
13 Hair cutting saloon Non A.C. Rs.200/-

With A.C. Rs.500/-

33
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CORPORATION OF CHENNAI

Licensing Division ( Headquarters)

As per Council Resolution No0.344/08 and 345/08, dated 30.07.2008 and
Gazette Notification No.2 VI(I) 28/2009, dated 14.1.2009, Council Resolution
NO.153/2010 dated 29.4.2010, and Resolution No. 544 /2010, dated 30.12.2010
Agricultural details of new license fee fixed for business establishments/factories
operating in areas and additional list of business establishments/factories eligible

to charge license fee along with details of license fee are given below. SCHEDULE.

The details of the New/Modified license to be levied for commercial
establishment/Trade enterprises, along with additional list of corporation
establishment eligible for levy of license fee is given below, as per resolution of the

corporation.



GOVERNMENT OF TAMILNADU
REGISTRATION DEPARTMENT
SOIBTE P&
uglelsglemnm

Certificate of Encumbrance on Property
Qersg QAFTLIUTE ailLeLm&E FTeTm)

S.R.O /emu.s: Chennai South Joint | ‘Date ! mmem: 25-Sep-2023

Document No.& Year/&,6)6007T 616501 LOMMILD S,6601(H: 7815/2010

Date of Execution & Date
Sr.  |Document No.& Year/ |of Presentation & Date of Name of Claimant(s)/ Vol.No & Page. No/
. L. , Name of Executant(s)/ . . ~ L.
No./f?u. Syeua GTa WOYID | Registration/srgdé A Nature/g6T6mLo 9 HSASTEESTALLI @S eT(pd snr'rmlé,"lu.lml] QQH@Q STevr LOHMILD
6T 6T0T 34,601 (D &5 HIeT & HT&HE 6O QUWI(&6iT) U&& 6Tevor
BT & L&y HImeT
1 08-Oct-2010 i ;
Conveyance LR G)ﬂsuTu_l amipres 1. M/s. Fomra Housing &
7815/2010 08-Oct-2010 {(Lp FH6LeUIT} -
Metro/UA . . Infrastructure Pvt. Ltd.
19-Oct-2010 2.7 G UBHY (W)
PR Number/(LphemgLl S4,6M600T 6T6T0T:
Consideration Value/eh&mmHm$ CHTens: Market Value/gmheng LOEIIL:
6918/2005, 1352/06, 1353/06, 1768/97, 1767/97,
¢b. 1,50,00,000/- ¢b. 1,50,00,000/-
3816/82, /

Schedule 1 Details: L. o
L . Property Extent/Q&ngdlesr eflervgijemrd: 34 Cents
Property Type/Q&ngdleit euensLium(y: House Site

Village & Street/&ipmoid wmmIb @Q&@,: Chettyaragaram, NOTKNOWN Survey No./lev etévor @ 1/2, 1/2A2B, 1/2A2C

Block No./\Nenm& eT6vor: 1

6T6LEMEL  AILINRIGSIT:

QUL 5§60~ fletTerE M BMLS[HSHE CFMHSLOMEST LDEMETISHET, Cl&ME6D-
H(HLOS) 1.0 HRQMHT HMID T.CameGTalnH@ CQ&FTHSHLOMET LD &
Qp.172, HIPEHEL- FGHHEOMDIOTEEHE QFMHSLOMET D66 & ClIb.1/2,
CLM&EL- Hetterr& Ml HILISS(HEG CFTHSLOME LO6m6I

Schedule Remarks/Q&rgg efedrd Q& TLjUTs GOILLDT: Q6o LoGHuTed
SN LD 16T eNlerv - 34 Q&6 .

Schedule 2 Details: Property Extent/Q&rmgdlssr eflervgijemrd: 25 Cents

1
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Property Type/Q&ng&lsit euemnsLiun(y: House Site

Village & Street/&ipmoid wmmIb @O&@,: Chettyaragaram, NOTKNOWN Survey No./4ev etevor : 1/2, 1/2A2B, 1/2A2C

Block No./tNenms et6vor: 1

6T6LEMEL  AILINRIGSIT:

QUL 5&160- S.No.11160T LDEOET, QHMHE6L- 6Terv.LMUONMNEG CFTHSLOMEIT LD6M6IT
& Qb.172, HIP&HEL- GUUST BMLSHEEG CFTHSLOTE Lsnes, GLomEeD-
Setteoramdl BTULI(HSHE CFTHSHLOMEIT LD6M6IT

Schedule Remarks/Qgrgg alleurd QG TLFUTsT GMILLDT: Q&6 LogEHuUNeL
QUL LD 2651 eTlerv - 25 Q&L eV 96 QUenBG CeIsHg Qrss elev - 59
QgeTL_ar.

Number of Entries/U&l6y&efletr Teturentnens: 1

Disclaimer: The details of the above property have been provided with due care and with reference to the Acts and Rules. However in case of any error or omission, the
Department cannot be held responsible. The above details are of informative in nature.

GOUUsHy: FLLID OO aNHs@sGLUL(R WIGHS SHaIaIHHIL 6T Q&Ts s Qs TLjumsr GHsaul  eleurhi&eT aN&SIUL (HeTeng)
siangmIld  QHev gCHWID HauMHCaT el e&Gamm QUM USHEG @HHom QUTMILICUMS @uieong. CM&EIL.  elelhiGeT
$HHUNIHHTEH laN&SHLILIL (heiTernest

JCHMID FHCHHMISET/(GMME6T QUL Sp&H&aL aufl(wemmaaflsy Qg falsse0m
SL_LeurLdlevevm Q& memevGL& 6T 6vor

SL_LeworLblevevr Qg meneuCGLS) sT6gor 1800 102 5174
Lﬂmm@&&) (!,DEJG)JIﬂ helpdesk@tnreginet.net
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CONTACT US (HTTPS://RERA.TN.GOV.IN/CMS/CONTACT.PHP)

S eadte R
ye

TNREAT «

Registered Projects (Building) - Tamil Nadu - 2018

&

/

ABOUT US v NOTIFICATIONS v REGISTRATION v COMPLAINTS v DOWNLOADS & LINKS «

Show 10 v Entries
@ ExcellA PDF
Search: TN/02/Building/0333/2018 ¢
S.No. Project Name and Project Approval Project Other Details Current Status of the
Registration Address of the Details and Details Completion Project
™ No. Promoter Address Date
332 TN/02/Building 1. M/s. FOMRA Project Name:  Approved by CMDA, = 31.12.2021 - Promoter & Project ~ Completed
/0333/2018 HOUSING & “Fomra Hues” -  Planning Extension Details (https:/frera.tn.gov.in
dated 12/11/2018  INFRASTRUCTURE  Construction Permission No.C/PP  given upto (https://reratn.gov.in  /cms/Current_Status_Project
PVT.LTD,, 2. Thiru. of Combined /MSB/03 Ato L/2016  3112.2022 Jecms/Other_Details  /Building/2018/333-2018.pdf)
Dilip Kumar basement in letter /Building/Form_A
Mehta - Partner, floor + No.C3(N)/16411/2013 /2018/333-2018.pdf)
M/s. Sree combined stilt  dated 21.01.2016 and
Sankeshwara floor and the Greater Chennai Approval Details
Foundations & Tower —1-1st Corporation (https://rera.tn.gov.in
Investments and floor to 8th Building Permission /cms/Other_Details
Others, No.18, AA floor with 109 letter /Building

Block, 3rd Street,
Anna Nagar,

dwelling units,
Tower -2 —1st

No.CEBA/WDCN 11
/042/2018, dated

/Approval_Details
/2018/333-2018.pdf)

Chennai - 600040. floor to13 21.05.2018
floors with 120 Carpet Area
dwelling units (https://rera.tn.gov.in
and 2 Guest /ecms/Other_Details
suits, /Building

Community
Hall,
Departmental
Store,
Conference
Halls, Creach
at first floor,
Total 229 units
with 2 Guest
suits and
Amenity Block,
Tower -3 -
Ground Floor +
3 Floors with
Party Hall,
Gym and Yoga
and
Meditation at
S.No.1/2A,
2A2A, 2A2B,
2A2C of
Chettiar
Agaram
Village,
Ambattur
Taluk,
Tiruvallur
District.

Showing 1to 1of 1 Entries (filtered from 371 total Entries)

Bribery is against the Law

(https:/frera.tn.gov.infcms/no_bribe.php)

SITEMAP (https://rera.tn.gov.infcms/sitemap.php) | HELP (https://rera.tn.gov.infcms/help.php) |

Copyright ©2023 TNRERA. All Rights Reserved.

1of1

/Carpet_Area
/2018/333-2018.pdf)

FAQ'S (https://rera.tn.gov.in/nomePageFiles/RERA-FAQs.pdf)

Previous Next
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE SITITING AT
CHENNAI

APPLICATION No. 32 OF 2022

BETWEEN

M/s. FOMRA HOUSING AND INFRASTRUCTUE
PVT LTD. Rep by its Managing Director Mr.
Sharad Fomra,

And
1.The Chairman, Tamil Nadu Pollution Control
Board, Guindy, Chennai
And 2 others

TYPED SET FILED BY THE 3RD
RESPONDENT

M/s S. Namasivayam,Er.No.990/99
S. Rajkumar,Er.No.166/04
R. Balambigai Gowri,Er.No.1130/00
A.Muthusubramaniam, Er.No.416/11
T. Saminathan,Er.No.2971/11
Diveyadharsini Er.No.2766/18
E. Allwin, Er. 5527 /21
COUNSEL FOR THE 3rd RESPONDENT
9840776464



